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MR. SPEAKER- The House siands
adjourned till 2 P.M.
12.02 hrs.

The Lok Sabhn adjourned for Lunch
till Fourtéen of the Clock.

The Lok Sabha reassembled qfter
Lunch at five minutes past Fourteen
of the Clock.

(Mg, DEPUTY-SPEAKER tn the Chair)

MATTERS UNDER RULE 377

{i) RepomrTED LOW AND UNREMUNERA-
TIVE PRICES OF JAGGERY

MR. DEPUTY-SPEAKER ; Mr.
Ramoowalia, He is not here. Mr. Ra-
Jagopal Naidu.

SHRI P. RAJAGOPAL TNAIDU
(Chittoor): Mr. Deputy-Speaker, Sir,
jaggery prices went down very low.
Lust year itself we had represented
about this to the Government. But
only 5,000 tonnes were purchased at
market prices in the North,

55 per cent of the cane produced in

Jr eountry is going to jaggery pro-
duction. The prices are very low and
unremumerative. The Government has
to fix up the support price for jaggery
and purchase the surpluses.

I learn that there is a proposal to
purchase jaggery from Maharashtra.
It is a good thing, But Andhra Pra-
desh also i8 an important Stale pro-
ducing jaggery. There are very big
jaggery markets in Vizag and Chittoor
«districts. Therefore, the Government
-ghould purchase joggery from ihese
areas also.
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(1) REPORTED BUS ACCIDENT IN NEFAL
oN 27-2-79
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MR. DEPUTY-SPEAKER: You have
already fimished the statement, I will
call the next speaker.
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SHRIMATI PARVATHI KRISH-
NAN (Coimbatore); A wery prompt
reply. Wa must congratulate him. I
hope the other Ministers will learn
fram him,

«

Rule 371 310

PROF, P. G. MAVALANKAR (Gan-
dhinagar): A very good example.

" SHRI K. VIJAYA BHASKARA
REDDY (Kurnool): It is a good pre-
cedent.

SHRIMATI PARVATHI KRISH-
NAN- Other Ministerg sit in the
House like a statue.

AN HON, MEMBER. Granite sta-
tue.
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The bus that has safely visited Kath-
mandu has since left for India via

Janakpur.
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MR. DEPUTY-SPEAKER: Why has

he given such a wrong information?
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l “according to Senior Police Offi-
cor, the news was that based on the
information received from the bor-
der checkposts. But, on physical
verification, at the site, the news
was found to be incorrect.”



